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apply fOI hillher posts outside their 
respective Departments; and 

(c) if so, whether such orders are 
enforced in other Departments/Minis
tries of Government of India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. C. PANT): (a) No Sir. 

(b) Generally 4 applications in a 
year of non-scientific and non-techni
cal employees of the Government can 
be forwarded for employment in higher 
posts on the baSis of advertisements/ 
notices etc. Applications. however, 
can be withheld by the competent 
authority if it considers it to be in 
public interest. In a few cases in this 
Ministry applications of stenographers 
grade III for posts in other Ministries/ 
Departments were withheld in public 
interest. The decisions on the with
holding of applications were taken on 
the merits of each case. 

(c) This Ministry is not aware 
whether other Ministries/Departments 
have also withheld applications of 
stenographers grade III in public in
terest. 
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Measures to simplify the procedure 
for industrial LiceIl5ing 

*609. SHRI DEVINDER SINGH 
GARCHA: Will the Minister of IN
DUSTRIAL DEVELOPMENT AND 
SCIENCE AND TECHNOLOGY be 
pleased to state: 

(a) whether Government are con
sidering some measures to be adopted 
to simplify the procedure for indus
trial licensing in the country; and 




